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CBI Investigation into the operations of 
continental  overseas  corporation 

t2133. SHRI SURENDRA MOHAN: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether CBI investigation in certain 
operations of the Continental Overseas 
Corporation in India have been completed; 

(b) if so, what are the details of 
operations in respect of which investigations 
have been made; and 

(c) what are the results of the inves-
tigations?, 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL. RECONSTRUCTION (SHRI R. V. 
SWAMINATHAN): (a) to (c) On suspicion 
that an Upper Division Clerk of Union 
Department of Food passed on official 
documents to unauthorised persons/companies 
like the Continental Overseas Corporation, the 
Central Bureau of Investigation arrested him 
in August, 1981.   The matter is 

† Previously Unstarred Question 1716. 
transferred from the 10th December,   1981. 

still under investigation by the Central 
Bureau of Investigation. 

Setting up of a Zonal office of Food 
Corporation  of India  at Gauhati 

2134. SHRI BISWA GOSWAMI: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) whether the Government are 
aware that there has been a demand 
for setting up of a Zonal Office of the 
Food Corporation of India at Gauhati 
for the North-Eastern Region; and 

(b) if so, what decision Government 
have taken in the matter?, 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI R. V. 
SWAMINATHAN):  (a) Yes, Sir. 

(b) At present, the existing set up of the 
Food Corporation of India in the North-
Eastern Region is considered to be adequate. 
It is, therefore, not possible to agree to this 
demand. 


